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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I.A No.2-3 In Givil Appeal No.6434/1999

SAU. SARASWATI BAI TRI MBAK GAl KWAD Appel | ant (s)
VERSUS

DAMODHAR D. MOTI WALE & ORS. Respondent (s)
( For revocation of SLP and exenption fromfiling OT. )

Date : 14/09/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE K T. THOVAS
HON BLE MR JUSTICE S. N VARI AVA

For Appellant (s) Ajit S. Bhasnme, Adv.
Sushi | Karanj kar, Adv.

Nafis A Siddi qui, Adv.

JE=

For Respondent (s)
M. Uday Unesh Lalit, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Board the appeal for hearing in October, 2001.
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Hemal at ha (HK Bhati a)
Court Master



